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SHRI A. P. SHARMA: I have said 
that it will be possible within th~ 
next two or three months to clear it. 
What more can I say? 

SHRI SANJAY GANDHI: Will the 
Minister tell us that in the three 
.,.ears of Janata rule .... (Interne-po. 
tion) 

MR. SPEAKER: Why are you agi-
tated? Let him have his own say. 

SHRI SANJAY GANDHI: In the 
three years of Janata rule when that 
Government was in alliance with the:-
CPI (M) or it was given active sup-
port by CPI (M), was any progress 
made in the construction Of this air-
port? 

(InterruptiOn) 

SHR! A. P. SHARMA: Sir, it is 
true that the work could have been 
started towards the end of the year 
1976 itself and the 'QGQA actually 
submitted an estimate for Rs. 110 
1a1918 for construction of aerodrome 
at Calicut. But since 1977 till this 
year practically no steps have been 
taken to expedite this decision and go 
into action, and it was only on the 
28th March 1980 that the DGCA again 
submitted a revised estimate for Rs. 
2.5 crores for construction of an aero-
drome suitable for HS-748 operatiOdl 
and as I have stated earlier, this pro-
posal now by this Government is 
going to be finalised within the next 
two or three months. 

(Interruptions) 

SHRI K. P. UNNIKRISHNAN: Sir, 
what we are seeking for Calicut is 
not any charity or any special .!on-
sideration. 1 want to inform you, 
since you have come to this House 
recently, that this was promised by 
Raft Ahmed Kidwai. (Interruptions) . 
Right from those days all successive 
governments havE:' promised this air-
port. 

'!bat is because it ,~ the nerve 
centre Of ttte area, Malabar region, 

with more th8ll one crore of popula-
tion, and thE:' entire development has 
been stalled because of want of an 
airport facWty. (Interuptions). 

It was promised by Raj Bahadur Ji, 
Dr. Karan Singh and everybody and 
also allotments weore made. Every 
year it lapsed. What I W8Ilt to know 
from the hOn. Minister is whether be 
is aware that Air India sells more 
than Rs. 80 lakhs or Rs. 1 crore worth 
of tickets in this city alone which is 
considered to be a small officE:' and 
whether he will, when he has th~ size 
of the airport to decide upon, take 
this factors also into consideration. 

SHRI A. P. SHARMA: All the 
factors have been takeo into consi-
deration and it is only after that we 
have come to this conclusion. 
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MR. SPEAKER: Nothing is left in 
this small question. NE:'Xt question, 
Shri Manoharlal Saini. 

SHRI RATANSINH RAJDA: Sir, I 
want an answer from the hone Minis-
ter. 

SHRI A. P. SHARMA: Sir, this is 
an irrelevant question. It does not 
call for an answer. 
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.-rmc MINlSTER OF COMMERCE 
.aBD STEEL AND MINES (SRRI 
P.IlANAB MUKHE:RJEE): (11)· The 
-p"Oductian of saleable pig iron ill the 
~ry -in 1'979 ... 80 was about 11 lakb 
..... nes. "In 1980-81, -it is expected to 
J.e ~ .. bou.t _15 lakb tonnes. Govern-

"'BIlIS)t is not aware of "'any pig iron 
~g produced in Haryana. The ques-
2ion of its being exported" to other 
fllll:lllUDtries does not, therefore, mse. 

~(b) No, Sir. 
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SHRI PRANAB MUKHERJEE: In 
Drrl-'78 and 1978-79 production was of 
Ute order of 14 to 15 lakh tonnes. In 
"1978-'79 suddenly production went 
-anvn, and we had a production level 
.. 14 lakh tonnes. Normally we used 
'to export nearly '3 la'kh 1;onn~. and 
"'IIIe tota1 domesfic demand was of the 
enter of 12 lakh tonnes. The demand 
.... been more or less at same level. 
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SHRI PRANAB MUKHERJEE: I 
am not aware of any sueh promise. If 
the hon. Member can give some more 
information I can look into it, but 
We cannot haVe a steel plant wherever 
there is cOIlcentration of iron ore, be-
cause this country has iron ore de-
posits Of more than 15,000 million 
tonnE:S. 

SHRI A. T. PATIL: What is the 
projection of the probable require-
ments of this country of pig iron for 
the next fiVe years ,and what is the 
projectioo. Of the probable production 
of pig iron during the next fiVE:: years? 
Will we be able to export or not? 

SHRI PRANAB MUKHERJEE: So 
far as export is concerned, it is 
known to hon. Members that we put 
a ban on it, and that is still continu-
ing. This year's production has been 
at the leve:l of 15 lakh tonnes as I have 
already indicated in the text of my 
main answer. The expected demand 
would be more. Roughly We arE:: cal-
culating at the rate of 8 per cent. 

MR. SPEAKER: Q. 185. Absent. 
Q. 186. Absent. Q. 187. Absent. I 
take very serious note of it. I will 
have to do somE:thing. For the whole 
of the next session I would like to 
remind these Members their ques-
tions will be cut out . 

SHRI JOTIRMOY BOSU: I want 
to make a submission on this. W~ 
have been writing letters so that the 
LOK Sabha can establish a co-ordina-
tion cell. Members do not come to 
know the business of the House . 
Questions are circulated only three 
days in advance. 

MR. SPEAKER: They should give 
us notice, that is all. 

SHRI R. K. MHALGI: It is baUot-
ted eight days before. 

PROF. MADHU DANDAVATE: 
One can be absent-minded. but not . 
absent. 
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MR. SPEAKER: That i15 only natu-
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ral. ''l'his is urmatural. 
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*188. ~a:RJ It. PRADHANI: WiU 
Jbe Minist;r of FINANCE be pleased tp stllte: 

(a) whether Government are aware 
tha~ alkPl. for cuaran~s and ISure-
~es in re.~ of loans of less than 
Rs. 5.000 has disCO\U'8,ed Scheduled 
Cas~es, Schedultad TrIbes and other 
~ea'ker sections Qt society who h;ive v' 
~ot benefited p r9perly 60 f~r as the 
question ot disbursement of loans par-
ticularly in the villages is concerned; 

(b) whetber Government are also 
awar~ that even for taking small 
l~s, people are asked to make fre-
quent trips to banks' offi<:es1 fiJI up 
forms and affix photographs in spite of 
clear instructions that photographs 
should not be asked for froU). literate 
farmers; and 

( c) the details regarding the step3 
being taken to increase the flow ot 
credit to the Scheduled Castes and to 
remove the impediments in their get-
ting it? 

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): (a) 
to (c). A statement is laid on the 
Ta ble of the House. 

statement 

(a) The Government and the Re-
serve Bank of IncUa have already 
init'lated various steps to accelerate 
~he flow of credit of weaker sections 
of society includin~ thOse of Sche-
duled Castes and Scheduled Tribes. 
It is specifically provided that the 
loans upto Rs. 5000 for agricultural 
purposes should be given against the 
hypothecation of crops/moveable 
assets created out of the loan amount 
and that no guarantee should be sti-
pulllted ~or such loans. The com-
~ercial '\anks have also been advised 
to ens\P' that at least 50 per c~nt of 

their total agricultural advances 
would go to the small and mtr,inal 
tanners by the end of Mareh, 1981. 
Recently, a review was made of ~ 
share of Scheduled Castes and Sche-
duled ~i.bes porrowers in tl)e tad-
v.j\,nces of public sector banks and they 
have been reques~ed to take measures. 
to ensure ~hat the credit needs ct th~ 
section ot society are met in :In in-
cTeaSUng ~easur~. 

(b) and (c). Reserve Bank ha4 
issued instructions in March, 1979 
that borrowers who were literate and 
were able to affix their sign~tut'es _tp 
the application forms should not be 
compulsorily required to attach a copy 
of their photograph. For illiterate 
borrowers since it was considered 
necessary that a photograph might 
be affixed, Reserve Bank had instrutY-
ted that for loans upto Rs. 5000 to 
small and marginal farmers labourer&,. 
the banks should not only meet the 
cost but also make arrangenlents for 
taking of photographs. State Bank of 
India adopt this procedure for literate 
farmers also. Instructions have been 
issued that complaints in regard to 
delays in the sanctioning of loans 
should be dealt with promptly. 

Some of the other steps being taken 
to increase the flow of credit to toe-
small and marginal farmerc; including 
scheduled castes are enumerated 
below: 

(i) Rais'lng the target of banks 
lending of their aggregate credit to 
the beneficiaries of the 20-Point Pro-
cent to 40 per cent. 

(ii) Banks evolving special sch~
mes tailored to the requirements of 
the benefiCIaries of the 20-Point Pro-
grammes. 

('Iii) Establishment of nlore Ite-
gional Rural Banks. 

(iv) Adoption by bar;tks of simpli-
fied application forms in regional 
languages as also of simr,lined lend-
ing procedures irtcludin~ relaxect 
security alld tnarg'lA norQU\ ~n tlW)r 
lending to agriculture. 




